CURIGINAL APPLICATION ND.7&1 OF 2008,

ALLAHRBAD THTS THE 217 DAY OF JuLy 2008,

HON’BLE MR. EUIIIEI”IIIITIIIII; v.c

Nafls son of late Rashid aged aboUt 37 years
R/® 5817357, Faithfulgany,
Cantt. Kanpur,

waseADPLLcant
{By Advocate : 8ri B.D. Mishra)
L Versus.

1. 'Divisicnal Rallway Manager, North Cantral
Raliway, Allahabad U.p {Nawsb Yusuf Road),

2.  Station Superintandent Railway, Kanpur,
' Kanpur,

3;  Uticn of India through General Manager, New
Deihi India,

+ Blvisional Personnel Officer N.C.R Allshabad
| (Nawab Yusuf Road).

. _ﬁ_ﬁquundunta.

ORDER
Tha' applicant Nafis i3 a Class 1v employes
of the Railways apd st Present is posted as Safal
Kammchar! in Nortn Central Railway, Kanpur. His
grievance is ap urilque one and ha wants that he

should be transferred tao 3 farthest possible placas
88 Nhls wife i1 A £o get hin Bl.l.u.l.nated) far

the reasons disclosed in his application dated
4/2/06; cony of which Is Annexurs 1. It is alleged
that Ehough the dpplicant haa Fiven this
Spplicatisn to Divisional Ral lway Manager, North

Céntral Railway, Allahabad Far transferring kim o

aaj: ather places at c@halderable distagce  but
: B A2

#ihg has been done as far and applicant 'fff

= threat to his lifs at Kanpur,
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2
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2. Actually speaking the grisvance of the "
applicant is such which ‘only the Administrative

Authorities and in this case Railway Authorities
can redress. Though he has given application for
kis transfer to 3Ome other ﬁlacu but nothing
appears to have been done and so he has knocked the
door of the Tribunal. The matter is not such which
sHould remain on board of this Sench and 50 It 18
being disposed of with a obssrvation that the
Di.!ﬂair;m'al Rajlway Manager, North Central Ralilway,
Allahabad will look into: the grievance .of the
applicant as stated ln application dated 4.2. 2006
capy of whict_z. \s Annexure 1 and taks suitable
a] ion ss he, desms proper, as axpediticusly as
ssible. I this observation, the 0.A. stands
f1nally disposed of. L

Manish/-




